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was the Minister dealing with this Ministry. 
We referred to cerfain charges and discussed 
in Parliament then. Are atl thdse washed 
away or expunged ? We have been told that 
charges have been framed against the PTI 
management. Now the Minister says she 
has not received.

SHRI MAT! NANDINI SATPATHY t 
1 have not said 1 have not received. I said 
I do not have the information with me but 
if there are any charges definitely we will 
look into them and see what Government 
can do in the matter.

SHRI A.N. VIDYALANKAR : Is it
not—fact that these are not independent 
because these agencies are controlled by the 
newspaper editors who are under the big 
industrialists ?

SHRIMATI NANDINI SATPATHY : 
Yes, Sir. We know that some of the big 
newspapers are shareholders and directors 
in these news agencies.

SHRI ANANTRAO PATIL: May I 
know from the Minister whether it is a fact 
that the Members of the Board of Directors 
consisting of mainly the tycoons of the 
news-papers are only looking after the wel­
fare of their papers and whether it is aho a 
fact that the subscription of the PTl is 
prohibitive for small and medium news­
papers ?

MR. SPEAKER : You need not give 
information ; you may just ask a question.

SHRIMATI NANDINI SATPATHY : 
I could not follow the second part.

SHRI ANANTRAO* PATlL 1 1 asked 
whether the subscription of PTl is pro­
hibitive for small and medium news-papers.

SHRIMATI NANDINI SATPATHY : 
Just now 1 do not have information as to 
whft is the subscription for small and 
medium news-papers.

, SHRI R, K. SINHA : PTI and UNI 
have monopoly in the matters of news 
ctWeragB and they diMi't give correct tews. 
Thii viOtte* too vie? of tip

countrv. I would like to know whether we 
could take immediate steps to convert them 
into independent Corporation controlled by 
eminent journalists etc. so that*the people 
are fed with objective, reliable and correct 
news.

SHRIMATI NANDINI SATPATHY : 
This question of converting them into 
statutory corporation is under the consider­
ation of the Government. That is what I 
said in the beginning. While taking this 
into consideration, we will certainly keep 
in mind the suggestion made by the hon. 
Member.
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